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(3) of section 3 of the Tamil Nadu
State Legislature (Deldgation of
Powers) Act, 1976.

(ii) An explanatory statement
(Hindi and English versions) on
the above Act indicating inter-
ol  the reasons for not laying
the /Hindi version, [Placed in
Library. See No. LT-11342/76],

PrrrorEuM RuULEs, 1978 AND ANNUAL

REPORT OF DEVELOPMENT COUNCIL FOR

Leatner AND LEATHER Goobs InDus-
TRIES FOR 1873-T4

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI B. P. MAURYA): I beg to
lay on the Table—

(1) A copy of the Petroleum
Rules, 1976 (Hindi and Enghsh
versions) published in Notification
No. GS.R 479(E) in Gazette of
India dated the 26th July, 1978
issued under sections 4, 5, 14, 21,
22, and sub-section (1) of section
20 of the Petroleum Act, 1934 to-
gether with an explanatory note
[Placed in Library See No, LT-
11343/76).

(2) A copy of the Annual Report
(Hind: and English versions) of the
Development Council for Leather
and Leather Goods Industries for
the year 1973-74, under sub-section
(4) of section 7 of the Industnes
(Development and Regulation)
Act 1951. [Placed in Library, See
No, LT-11344/76],

InpiAN Porick BErvice (FIXATION oF

CaDge STRENGTH) 12TH AMENDMENT

REGULATIONs 1976 AnD INDIAN PoLice

Szrvice (Pay) 18T AMENDMENT
RuLEs, 1976

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): 1 beg to
lay on the Table a copy of each of
the foll wing Notifications (Hindi and
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English versions) under sub-sectiom
(2) of section 3 of the All India Ser-
yiceg Act, 31951:—

(i) The Indian Police Bervice
(Fixation of Cadre Strength)
Twelfth Amendment Regulations,
1876, published in Notification No.
G SR. 765(E) in Gazette of India
dated the 25th August, 1976.

(ii) The Indian Police Service
(Pay) Thirteenth  Amendment
Rules, 1976, published in Notifica-
tion No. G.S.R. 7688(E) in (Gazeltie
of India dated the 25th August,
1976. [Placed in Library Sce No.
LT-11345/76].

NOTIFICATIONS UNDER CENTRAL Excram
RULES, 1944 AND STATEMENT re. GoOv-
ERNMENT's DECISIONE ON REPORT oF
Centrar Excrse (SeLr Removar Pro-
CEDUEE) REVIEW COMMITTER

THE MINISTER OF STATE IN-
CHARGE OF THE DEPARTMENT
OF REVENUE AND BANKING
(SHRI PRANAB KUMAR MUKHER-
JEE): 1 beg to lay on the Table—

(1) A copy each of the following
Notifications (Hind1 and English
versions) issued under the Central
Excise Rules, 1944:—

(1) G.SR. 767(E) published in
Gazette of India dated the 26th
August, 1976 and GSR 1288
published in Gazette of India
dated the 28th August, 1976 ta-
gether with an  explanatory
memorandum.

(iiy G.S.B, 12685 published in
Gazette of India dated the 28th
August, 1976 together with gn
explanatory memorandum.

(2) A statement (Hindi and Eng-
lish versions) showing the decisions
ot Government on the Re of
the c:!;ntr;l E!x‘:i:e (Selt
Procedure view CW
{Placed in Library. See No. LT-

11346/76].



